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M,A, 365 ef 1997
(0.A, 1483 ef 1996)

Date of Order: 18,9,97.
Present: Hen'kle Mr,Justice A,K.Chatterjee,Vice-Chairman,

Hen'k#le Mr. M,S.Mukherjee,Administrative Memnber,

UNION OF INDIA & ORS,
(s.E.Rly, )

$ _ | P.P. SAMADDAR

Fer the petitiocner: Mr,P.Chatterjee,ceunsel,
o o ' Fer the respendentsiMr,B.C.5inha,ceunsel,

Heard en: 18,9,97,

AK,Chatteriee,V.C.

' This M.A,365ef 1997 has been filed fer early hearing

of the Misc.Applicatien en.162 et 1997, which had keen filed
»y the respendents fer vacating the Interim Order passed in
OA.1483 ef 1996, |

Hearing the parties and en perusal ef recerds, we direct
that the MA,162 of 1997 aleng with the cennectid O.A,1483/96 ke
listed fer hearing regarding admissien en 6.1197 in Ceurt ne, 2.
Leave be grénted te the petitiener te file rejeinder te the reply

$iled wy the respendents in the OA by the date fixed.
i . :
M.A,.365 ef 1997 is accerdingly &isjosad of,

Certified cepy of thig Order be given te the parties

expedi tieusly. . ' 9
Ghoke, | Vs
(M. S.Mukheree) '+ (£.KX.Chatterjee)

Member(a) S Vice-Chairman,



